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CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE
Hepatitis germs infection in Delhi Water Supply
ot gwnTw  (IET wEe)
UT wengEw i AR W ¥ uIT WrTet
S griad § @ E 1 w9 § oaw F dhew
o owr oA ...

oft aumemata ¢, ., wfET w@a wrEs 9o 9T
2, 59 9% W s st o

S THATCR ¢ TE g7 qATEr T

MR. DEPUTY CHAIRMAN: You please
read out the Calling Attention Motion.
off TroATCY ¢ {39 JE wrsT F¥ W,
afeA ag Fq8 ot wfaw ageagl g7 & |
MR. DEPUTY CHAIRMAN : No,I

will not allow any matter except what is there in
the Order Paper.

ot TETE ¢ WY S & AT § 7
¥ ag st =g g % mifae g8 g § w18 =

(Interruption)
Interruption)
MR. DEPUTY CHAIRMAN : You please

confine yourself to the Calling Attention Motion.
Otherwise, everything will go off the record.

SHRI RAJNARAIN: (Continued to speak).
A TEATWY @ AT, e ¥ OAIE SO
faw @y aviy @ § agadrg § w606 SRE]
B oanr art % weed § eneen dar wgifaaens T
TPTE § AATATT AGT YT HHEE Al a da
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A WAl w1 s femr g oo

e wa qfvare fdta dat (o woi fag):
i, faett 3t s agamive (Fnerefea) weond
L EAY w1 A oA oAy @ oag wEr wE
TG T FETAT o Tt A ifae & i wT o A
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T HAEAAT IO eSO qAfAEaw ¥
¥, §ATE W AT O % W g T i
oW aEwmiaal qel W, SEE FEr AT
 wafy oo 97 S9EEE & W o G

wr & dafe wwET ggaare % famrp e
# & FAAA & & A 1 Aed § 1 W Za W
wr & ferg faesft o favm grar sy oo et

e, & |
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F1 FRA I fem o s & oF w9 oar
aTOATE § @y w At fRe R, fre W P
a¢ wafag afeadt F Fwarr fao a1 20 o1
W fawar Fgawa s foern #rAn &, AT Aaa
¥ FA FAOT AT T T g@fAy 9 A sEe
B At St &1 F95 F que o g

AT, HHEE YFAATG AT T TECL H
e Ararfet % A & Hewrdr mee ® wre
fawelt # g1 dnrfert €1 gzamal g A9 447
Tt wAT @ WY wegarAl & arArfzw wwd o
fomr 33 31 @9 g T § wrw g fw w3 afam
F Al o AT A w0 g § W A F g
¥ oo wmfas gm0 #, W\ e § sl 4
W1 F FTOT € 701 T gzl R fa g a2
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AW Bl ATET & 7 TOOAET EAT TF AFAT 20
A & Arq Avg A Forgw F wAaly @ awoga 2
A uw AdaF faEga e qar & om qerar e
AT wzT T GE e w7 ez weoaferd o, g
AT & AT (260 §1 777 97 HAT AT 94 T fq0
wAaT [y o e & A TR O 07 A0
T3 a7 gasr wrf 3ty sqaeqr A o ar @
Fooodmd, w8, faaeroam an 9 g )
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q47 F%4 |1 7R 4F | T W e @y & A
fA®Tar Wiq, A1 4z WEEAT T, IAT OF FoET A7
T AT & A% ST R AdT &0 39R
TR qIAT & | qF A GHT GIST AGE ALK EIRT
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ATt Faw g wAE 2, IECF wa A A4
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il g7, ¢ AT § AT o & S0 ar aa-
WET € T &, TA6 AT ACHC T 941 A% w1
STAEqT 947 AE1 61 | T OAT AT A 3 Tw e
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&, arft Wi A1 wwg & a1 W (e O g
9% T ¥, AT EH art i gefifeet o famre  feagt
# ¥ Qe & W@ | &g weere w0 fre 2 fe
1€ Sraqu w1 8, ¥ qua F A e g @
aeE F dfwr ot @ R wElE AR A w1 A
4T ® W AAENg AT AT ACE & 1A W AR
ZRIA WOE O geaEedy § W1 ST RWI ATy
W7 57 31 0 A arw g e oan § s
o1 @8, ag # g A g wAwn 3faa
FRqT ATETT AT W g0 oawfzo o e §
HAW W B S AT e g iw oA oA
T wam §, 3 catew #1 woewa F Ao wdr aw
gegre q w15 I 3T Wi A o g
WO W AF E1 AT Oy A e awa qiay
uix fafam swd oz wzi o fe ot fafedr a0
@ & e e §7 we § Fangeee frefaarm
a1 fors fr, 36 &2 woar 3w a9 8, 6 T
ayay wfq 99 sargvaTe feafqarm v s @
w1 & Wi agt 7 FA 1300 frandf §, &1 s
wEfafmmr rammwmWm s T ar &
FOTATT &1 WIT AF1 F AATTE, 931 6 ARAH , A2
WA 19 8Y w9y 77 § T g T A 6
#17 fodt o7 qeiaear A o7 AORTT 9 WEETO
frmmoaft gorey i, welt wEaw Awfws 39 70

wro woi g :  swmwfa wEwa, wEgTEE
g faframy it @ fafs =@ 8 @
e 3 a1 ¥ wrd faiy wrrerd) gt F oyl
AT ar et o & dr A wae SR g
FIE FTHE WA 07 FAHT FIE AT WA AT gAE
IATT T |

ot TrATeme ;- w51 pw fiemw 5ot
@ 2an !

zio wo fag : AT A1 9 A=

ot vwarow : gy IvgAefy o et
& qarwnr # & s s ad 4

=ro wi feg :  Fr g 1 ag waww @ o
TRATTAN W7 F forpraa 73 & avg & 17 =W
91 foreraa %1 ¥, 3 F w97 g9 TG A A1 A7
£z wer o fs o o fawrrs g 7 ownerd, A1
THE| qAT TG

oft TrRATIW ¢ ORT 759 %F A9 |

wio woi fag : Fwage ¥ fauw i feafn oz 3
ff qagi ergoeed & | AW/ 1 T F0 9 TR
wow g § | oIud o g g afeR

et e avw = & Fr oy ot s wr v ¥
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FAFT AL, A OHH AR AT AE B, A oww 2 3
IAH EHAT AT BT 2 | GAH TEET A7 SArA9A
AT E

T ar & evr w4, svaamfy agre,
% feet sgfafas srodreom st o7 qwg ey T
B—H s f AW ey At qF A
1 arearaA e fF o 35 § gae s
wifz ¥ ot qfe® g eded @ §, gt wrf A
2 T wrE v @ arer aeerd @1 ogw
YT AW T Z 1 wra R A A F aidt qre
# 62 w7rg wran feedt ¥ fam 2, 3w fam v g0
w1 72 R\ FETear wAAa w1 A A w0
T & T wE A% 999 81 "% grET et gea)
a1, @t 3ad Frnfear &9 21

#z ey a9 forw for oy =2ede 7
&= oo & wa ez dfae degEe g
i Zg &e & I AGY Foav | AT WAy Fw e §,
Tai ey w15 fav 4 @ wfgm o zan fam
i s # fe ag oo fear ar i @ s waaar-
UEFE FTANIK F G0 GATILTT FOAATH TH 1
# @/ ™ AW & A799 § 5 e w1 aend w1
arafawar & wfer Wy gare @@ am g
gt A Afear &, WA TE 4%

wro Tagara fag (Fagre):  gwmamfy @
TH wE A A T8 W 6T g9 A 6 Sy
arar & 1 ww 2w agrd W gEad e
%, gfra afewi dv sifcrdt @at & oz 0z
WA T AW 2, AT T2 W 1947 H 90A A% W
4 THAITT GIAATHT F FAT U FEATYT ST ¥
afes 3q o dra = & fy ool & wr g
I AT B, IOC AR ® Ara a7z & arofon
w1 g4 g w fwr i, 93 W@ g
A { AT AT A G A T Firea wi, ffaar
T FT WA AT AT ofF, A1 § waE ag anan
srgm v i e fau & dEr w1 A
it qeAr A g1, e e g fn

Zail aiA ag 2. 781 9T 0 e e asd
mug ey feemrad weafen 3, 9 geefe
§ 9 A & w1 A aAr g
putT g w1 WET 4@ ® wqATEA 9, T2 W
FrATAT TC WiT %3 AwsA wafgr § W %%,
vz ard | Arag = aat & wfafeEn
¥ arAraer § A 4 399 g w0 & fa fma
fir @2 woq w0 aEd @0 § anfE w7 A%,
FTETT VT A AT R L
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[zre T fog)

#rrdy ara ag & & ag ad ad 2 froamw
7 $% 30 0@ UF ¥R a7 gE A1 W7 I e
7 g wwar 31 4 R @Ay a7 oAtz & A9
agi fzar wrar @, 48 Aoy d, safET T 3 §7
o wifgn | 3@ wwET A ag o w2 fe el
Zw A A i o e Az g o =
1 WE & 4ve & afafa w1 a7 qAm a1 fF ag
O g 30 & qe |z g, aTE A
W A% 1 4% TOF NG A7 wrafed w1a & A
w1 7 I F Y

W, a7 qu A ¢ o faeelt § 9 feesit
¥ wmeE * Gal #§, gac g3wi &, a0 faEre,
I W, FrH Wiz R A Al f g §
Ay aay &1 fa w3e o wrie w1 e £
@t 97 FATE-aEE, Wifr dmd @ A
wr ¥, wife A agt g7 &n o A e
w4 1 sEeq) g KT 97 G g, gAY @ O®
A wifew, mfe dnfaal & #7 g70 91 A0F £ 0
# wreTT, wEr wEEg § a4 qoAr agarg o
q1% @w { A faz w7 oawt ar @3 §, sAw fem
HIHTT T FIT IIT G 2 !

o wor fag ¢ Fwewmifa @, AT aEE
a faw dmafea | w fs feon @ sy e wrsr o
fegram g izug it fEma w72 o o o
F1 sgaeqn & fAv gy =T wme wmAr g
WG A YA AT 1F TAE (A0 AT A 0= -
afig gre W aga gaefs g o 9w A
& a1 fw wwdl 7 At foave § w70 2 f wraen
T W12 ZTF AZ1 8, T &% TF 47 120 | 577 g0
CHET 9% 5.7 &9 §1 gL O |17 w1E ey
W7 AET 2 | B, TN W AT IR NTW A ATE Al
w1 & W w AT 1A a0 " ST A
TG AT UAH W AZT AG] WAL, G TR ZH AT F
9T ®T 8% ®CH AT 9T G2 |

wro Tmpary Py I wIw A Awy 2
&g AE ¢

wio wot fag :  F, 39 3w & a1 =l
faer o Fiv

oy TrAToaw : ¥ SE fae af a1 faea
ot 3!

Wowvifag: AT AATUT 1 A WA
A A IO & 1L T4 95 § I0 47
H AT 9TH AFEAT AG & | WU HAAIG G795
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| fadm srwer#1 & WA § A1 gwie W dEA S
oyt &% F, gaw 9 A% § gEr Afes W

syavmfa wiey, ag 4w ¥ faser o oW
maaHt § wiT agt a7 gat Al § |0 w6
W7 wOd w0 aga AT dmifet agt 7 oun #
4 gawr w8 gre == 91 2

Ffwa gonit 1€ o w1 e Taea, 39T R3W
w17 weg Tl 7 w7 A0 faet & wr § 39% e
% fau faia e v s sufgn | TR ag
um & f& @1 | gewdeEeE aEifan § @A
a2, @ Faw gn 7w Fa a8 & @7 &, 3991
ZAATH BT AT | FT A WEE H AH IEL, FAFA]
gifa & i1 & sty Avafeat o qavew F wrd W/
#d are tar grar & v & woE ama Tw o J w2
ar IEET Y 07 O e Wi £ | ag v e
gwr 2, g% 39¢ = 7Y waw w1 61 e
forael Arwer ardrr &, it 1w FE 49 8 |

SHRI N.G. GORAY (Mabharashtra) : Sir, as
was expected the Minister has tried to play
down the whole thing. But, Sir, if you go
through tlie Press, you will see that the Press is
full of reports, alarming reports, about the
deteriorating conditions so far as the water
supply in Delhi is concerned. Sir, one paper
says that the citizens of this city in a whole year
have to suffer either from one or the other of the
nine diseases that he has mentioned. And, the
diseases mentioned are chicken pox, small pox,
dysentery of all types, gastroenteritis, infective
hepatitis, malaria, cholera, typhoid. If you
escape one, the other is waiting for you. Now,
Sir, this is the same thing as jaundice.

Now, Sir, he mentioned about Okhla and
said that the experts had advised them to close
it down. But they cannot close it down because
there is not enough water supply. He says that
they are trying to get water fronj Ramganga. 1|
would like to know from the Minister how much
time they have taken over this. I remember,
Sir, the Karmarkar Committee and the Naskar
Committee had made disclosures years ago. 1
remember because when 1 was in the Lok
Sabha in 1957-62 the same questions had come
up, and Mr. Karmarkar who was there at that
time had promised so many things. How is it
that when a big city, like the city of Delhi, which is
developing almost every moment, the health of
this city should not receive the highest priority
? It seems, Sir, that the Health Minister instead
of participating in the anxiety that we all are
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feeling is trying to play down the whole thing
and says that Ramganga water will come and
everything will be all right. Till that time
Okhla is going to be heavily chlorinated. But,
Sir, heavy chlorination will not destroy the
germs which have been mentioned here.
Therefore, I would like to ask him when both
the sources of this water supply to D*lhi,
namely, Yamuna and Hindon, are heavily
polluted, what is the assurance that the
Minister can give us so far as safeguarding
the health of this city is concerned '? Whether
it is his Department or Mr. Om Mehta's
Department, are they both not guilty of
culpable negligence, so far as this particular
thing is concerned, and that in spite of the fact
that for years together the same problem is
coming up, it has not been possible for them
to stop this pollution and to s;e to it that the
citizens of this capital city get clear water.
This demand is not a very big demand. It is
only for clear water for drinking. If this
elementary demand, 1 call this elementary
demand, cannot be satisfied, I do not know
what is the use of having a Central P.W.D.
and a Health Ministry like this.

DR. KARAN SINGH : Mr. Deputy
Chairman, Sir, I would like to begin with by
saying that there is no question of my trying
to play down anything. This is an entirely
wrong impression that the hon. Member has
got. I certainly do not want a scare to start
that all the water in Delhi is infected. I eh
xsked up with my medical experts, I checked
up with the N.D.M.C. and I checked up with
the Municipal Corporation of Delhi and they
have all assured me that at present the water
supply to Delhi is meeting the standards laid
down in this respect. Now, it does not mean
that the supply is ideal. I do not think that
there is any city in the world, if I may say so
with great respect—the hon. Member has
travelled all over the world—where the water
supply can be said to be ideal. Even the most
affl lent countries of the world are having this
problem. I entirely agree that drinking . water
must be given the most highest priority. This
drinking water is not directly under my Minis-
try. But, it is in my interests that suitable
drinking water must be there.

Because if I could get clear drinking
water, three quarters of my health problem
would be solved. So, I can assure the hon.
Member that we are very much interested. Of
course, the whole problem is what priority is
to be given,
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what resources are available and how much can
be given in each Plan. We have been pressing
in the Fifth Plan, because I was myself in the
Health Ministry, that the drinking water should
be given very high priority. It will certainly take
some time before this is done. In Okhla, as 1
have already stated, the only alternative that we
have is to heavily chlorinate the water.

SHRI N.G. GORAY : Can you give us a
commitment that within the next one year or
two years...

DR. KARAN SINGH : Well, I am afraid,
as I have said to Shri Rajnarain, the
commitment with regard to Ram Ganga canal is
something whichl am not in a position to give
because I am not directly handling it. It will
have to be put up to the WHS Ministry. I can
only give an assurance that as far as my
Ministry is concerned we will press and we are
pressing to give a top priority to this. The WHS
Ministry is also giving a top priority. 1 can
assure that we are all concerned about the whole
project. The hon. Member has mentioned about
9 diseases. Some of them are not born by water
at all but I do not want to go into the techni-
calities. What I want to say is that polluted water
is one of the major diseases throughout India.
whether it is villages or cities. This is a national
problem and we are trying to give it as high a
priority as possible.

SHRI N.G. GORAY : If you cannot give
good water to Delhi, what will you give to other
cities ?

DR. KARAN SINGH : I would like to
say that the position of water in Delhi is proba-
bly far better than many other cities in India. I
do not think just because we are living in Delhi
we should concentrate on Delhi but I agree that
Delhi is th; capital of India and that it should be
a show piece.

SHRI HARSH DEO MALAVIYA (Uttar
Pradesh) : Sir, we would very much like to be
reassured by what the hon. Minister lias said thai
the disease is not in a very serious form. While
it is very difficult to believe what you say,
Sir,—you may have your agencies to find Oi Lt
the facts—but there was a big epidemic 10
yearsbackandsincethenlots of assurances were
given. It seems most of these assurances were
followed in default. Sir, the basic point here is
that there is a terrific shortage of water supply in
Delhi. There are five main water works, Nasffa-
bad, Okhla, etc. but according to the figures given
here 195 gallons of water are pumped out daily.
The official sources admit that line losses account
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[Shri Harsh Deo Malaviya]

for 25 per cent of water supply. Factories con-
sume 10 per cent and gardens another 10
percent. Thus, over 40 lakh citizens of Delhi
are left with a bare 55 per cent of the total water
supply which comes to about 100 million
gallons. Ai 40 gallons of water per head are
needed according to the estimates. If the water
is used for gardens and all that, the people are
left without water. To meet the emergency, as
the hon. Minister has just now admitted, in the
walled city many pumps have been put up and
a very large percentage of the population in
the walled city is using hand pumps. And
these hand pumps, as the Minister himself
has admitted, bring subsoil water. It is all
polluted water and, therefore, the incidence of
diseases in the walled city is much more than
in Other parts. In addition to this, the Director
General of Health Services, Shri Srivastava,
has given a statement in which he has stated
very clearly that there is a lot of pollution
falling into the Jarmma waters.

DR. KARAN SINGH : Have you read
my statement ?

SHRI HARSH DEO MALAVIYA : 1
do not think you have given anything in
wiiting.

DR. KARAN SINGH : What I read
just now.

SHRI HARSH DEO MALAVIYA :
That,
of course I have.

So, Sir, my fear is that the matter is not
being looked at with seriousness it deserves.

First thing that should have been
necessary was to punish the defaulters 10
years ago. Those officers are still continuing in
their jobs. So 1 would like to ask certain
questions. First of all, we would like to have
adefinite information from the Minister as to
how many cases are here in Delhi. A mere
explanation that it is not much, does not
convince us. Then when was it known that the
pipe has been damaged which has caused the
present pollution ? When was it known ? And
if it was known, what steps were taken to
prevent it ? Then we would like to have some
concrete information on heavy chlorination or
heavy Alteration. What are the present
arrangements ? I would agree with Shri
Rajnarain that sometimes the water that we get
in our tap has a bad smell. 1 would like to have
a more detailed and concrete information about
how chlorination and Alteration is going on.
Then, if this pipe broke out at a certain stage,
why was no warning given to the people
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ofDelhi ? Why was the whole thing kept secret
? Then, when was the Wazirabad barrage
constructed and has it really prevented
Najafgarh sullage from flowing into the
reservoir at Wazirabad? Wazirabad barrage
was constructed to prevent sullage from
falling into the reservoir. What is the position
about that ? Then there is a general direction
from the medical men that we should boil our
water. But is there enough fuel with the
people to boil water ? It is a problem. Many
people have talked to me that they do not
have fuel to cook their food. How can they
boil water for drinking ?

MR. DEPUTY CHAIRMAN : Now you
wind up.

SHRI HARSH DEO MALAVIYA : One
more question. Is it a fact, as you have said,
that closure of Okhla was recommended quite
some time ago but still Okhla is continuing ?
And Ram Ganga, God knows, when it will
come. Therefore, in spite of heavy
chlorination, as you say, water continues to
be polluted and it is the root cause of the
sufferings of people. About Keshopur you
have already answered my question.

DR. KARAN SINGH : I am not sure
whether the hon. Member has taken note of
what I have said. First of all, let me say that no
warning has been given to boil water because
there is no hepatitis epidemic in Delhi. What the
Director General said was—when we a%ked
what should we do—that chlorination is
normally enough but for hepatitis it is necess-
ary to boil the water. 1 want to make it clear '
that there is no epidemic. We do not consider
there is any epidemic of hepatitis in Delhi.
Therefore, no warning has been given.

Wil WM wwTn @ (IR o wi wA
At WAIE 2 TE 4, a1 wgA " g v @ efae,
faferes s aay a1 @t fond o @ e
foma ot Wz & draewr | 3, & 57 O W a9E
T

¥o wui fag : AT S, g AT W ARG AT
am Z | AT A1 g A &, e g e
HiT EE WA & e o wid oyEfas
a7 7w T oy Ady G gd i B, faa
e 7 g9 aifza Fwa £

ol W3 sww il i AT A g
AT

wio ww fag : wa wd oA gt o
ErEMT AT § W, g § M oamm g @
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193 mgd million
gallons per day, water supply for Delhi. In
order to augment this, several proposals are in
hand. Four more rainy wells are to be
commissioned in the course of one year. A
new water treatment plant of 100 mgd is to be
constructed near Hyderpur village in the
north-west part of Delhi and a proposal to put
up a new 100 mgd plant on the west side of
the Jamuna in South Shahdara to feed
Shahdara is also under
consideration.
increase fvom 193 to 400 mgd. The Ministry
of Health has also set up a committee to lay
down guidelines for the preparation of a
master plan for the Delhi water supply and se-
werage. When the report is received the
Works and Housing Ministry will work on it.
There is a provision, as I said earlier, of Rs. 62
crores for Delhi. About the leaking of pipes, to
which the hon. Member referred, the .only
information I have is that one pipe developed
slight leakage at Ring Road three months ago
and it was immediately repaired. I do not
think the situation...

SHRI HARSH DEO MALAVIYA :
Dr. Srivasta-a has said that even they think
that the Jamuna continues to be polluted.

DR. KARAN SINGH : Dr. Srivastava
never said that. That is what [ want to say. A
special correspondent went to him and asked
what should be the proportion of chlorine. It
is a bad habit with doctors to give advice
whether it is absolutely necessary or not. He
said : You should boil the water, if possible,
because the other things are chlorinated. They
put it out as if Dr. Srivastava had said that
water in Delhi was polluted. That is
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not so. What he said was a technical point.
Whereas the other germs are controlled by
chlorination, hepatitis germs are normally
destroyed only through boiling. It was a ge-
neral obiter dictum which Dr. Srivastava gave
to the special correspondent who met him. I do
not think that doctors should give such advice
at all. The correspondent asked for advice and
the doctor gave the advice, but 1 want to make it
quite clear, lest it should create confusion in
Delhi, the present situation is this. Although
the general problem of water pollution is there
and it is a very real problem and needs attention,
there is no immediate development which should
cause us any alarm, except for normal precau-
tions which everybody should take.

SHRI HARSH DEO MALAVIYA : What
about the hand-pumps in the walled city 1 This
is one great source of the present disease.
What are you going to do about it ?

DR. KARAN SINGH : About the walled
city hand-pumps, certainly I have said in my
statement that hand-pumps are a major source
of polluted water. There is nothing that you
can do about it. Except boiling the water, if
possible, there is no other way.

SHRI LOKANATH MISRA (Orissa) :
The hon. Minister is in an extremely privileged
position because of the composition of his
Ministry. He is the Minister-in-charge of Health
and Family Planning. If people enjoy health,
he would claim credit for it, and if people die,
he would as well claim credit because he is
levelling down population. He will take credit
for that also.

DR. KARAN SINGH
charitable remark.

SHRI LOKANATH MISRA : Either way
he can claim credit for having done a great
service to the nation. So many things have
been said about the pollution of water. I put a
specific question and he explained it away. [
would like to put a specific question to him.
He generally said that there is the problem of
water pollution in Delhi and my specific ques-
ion is : Did any of the spokesmen of the
Health Ministry announce to the citizens of
Delhi that it is dangerous to take unboiled
water ? Everybody should be requested to soil
water..,

A very un-

DR. KARAN SINGH: It is not necessary. |
lave said in my statement that it is not
lecessary.
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SHRI LOKANATH MISRA: T would
appeal to you. You are the judge and you are
the custodian. You heard him. Did you
have the feeling that it is not dangerous at all
to drink water in Delhi ? He said that the
danger is there, but it is not so dangerous as
to be panicky about it. That is what he said. I
do not want to spread panic in the city. The
only thing is he should have taken the pre-
caution, in the interests of the health of the
people, to announce that whomsoever feels
like, he should boil the water and drink it be-
cause otherwise it might create gastric trouble
or hepatitis or this and that. This is No. 1.
Why did they not do it?

Secondly, the sewerage in Delhi was laid
probably in 1912 or in 1915. And it was the
Britishers who had done it, fortunately enough.
That is why, with the explosion of population
in Delhi by five or six times, we are still
somehow carrying on with it.

The point is this. When you telephone to the
NDMC, they say that nothing could be done,
and when there is a burst because of
overpressure in the sewerage system, it affects
the water pipe systems, and therefore the
sewerage water gets into the water pipes when
there is no water pressure at all in the drinking
water pipe line. And that is the most dangerous
thing because directly sewerage water gets into
the pipe water. I have got it examined, I have
dug it up because the house where I live is the
worst affected house. I talked about it to Mr.
Om Mehta. It gets flooded with night-soil.
When it rains on some days, the rooms get
overflooded with night-soil and therefore I have
got it washed with phenyl for six days
continuously in order to get out of the odour.

AN HON. MEMBER :
ment quarter?

Is it a Govern-

SHRI LOKANATH MISRA: It is, and
the hon. Minister now says, why don't you get
out of Delhi. But as long as I happen to be a
Member, I have to stay, and I have to stay under
the benign efficiency of our hon. Minister in
charge of health.

DR. KARAN SINGH : That is why you are
in such good health yourself.

SHRI LOKANATH MISRA : I am in good
health not because of you, but in spite of you.

[ RAJYA SABHA |
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Therefore, 1  would like to know what is
being done. There was a proposal to bring a
pipeline from the Ganges Canal which would be
about 50 miles away from here, the nearest.
Instead of the Ganges Canal, the hon. Minister
talks of the Ramganga, near Moradabad, which is
about 100 miles away. The nearest and the easiest
thing should be now, immediately, taken up
because there is a great danger. During the
summer there is no water and therefore sewerage
water gets into the drinking water pipe. During
the rains, because of overflooding and because of
overpressure, that bursts and therefore there is
contact. So, atno point of time can the citizens
be sure that it is without contamination.
Therefore, I would only request the hon. Minister
as to what are the concrete proposals.  Let him
say by what time he can free the City water pipe
system in Delhi from contamination.

DR. KARAN SINGH I am sorry that |
have not been able to make myself clear despite
my bestefforts. [  have said that there is
no announcement that you should boil your water
because we do not think that there is an epidemic
in Delhi. There is no point in going round milking
an announcement unnecessarily *rer "'t wjft x$
% tj?rr iffr, TOT =pft i If people want to boil the
water, they can do so. But we do not think it is
necessary to make a special announcement at
this moment that you should boil your water.
Eeven in those areas where handpump.s and
others are used, water taps are provided and the
Delhi Corporation has requested the people to
drink only from those pipes, that the drinking
water should be taken only from those pipes.
This ghoshna has been made from time to time in
all the various basis.  If this is done, it will go a
long way in preventing even the incidents that
are taking place.

With regard to sewerage in Delhi, as I said,
the Ministry of Works and Housing has set up
a Committee to prepare a Master Plan for this
purpose. I have given details with regard to the
financial allocations, I have given details with
regard to the specific projects, regarding Renny
wells and treatment plants at Hyderpur and at

Shahdara which they are having under
consideration.
SHRI LOKANATH MISRA : How

much will the treatment plants cost ?

DR. KARAN SINGH :
the details.
crores

I do not have
It is an expensive affair—Rs. 62

84
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are provided. I am hopeful that in the course
of the current Plan....

SHRI LOKANATH MISRA : It cannot be
Rs. 62 crores.

DR. KARAN SINGH : I was just saying that

DR. KARAN SINGH : All that 1 can say
is that in the course of the Fifth Plan, there
should be a marked improvement in the water
supply position of Delhi.

That is the only commitment I can make.

SHRI NIREN GHOSH (West Bengal) :
Sir, 1 feel the hon'ble Minister was better
placed in the Civil Aviation Ministry. Now he
is badly placed here. There Mr. Raj Bahadur
is making a mess of civil aviation. There are
strikes, lock-outs and all that. At least he tried
to avoid that. The Minister said that after the
Master Plan water will be available.

DR. KARAN SINGH : Meanwhile the
projects are in hand.

SHRI NIREN GHOSH You mean
sewerage plus ' Mr. Malaviya said that only
65 per cent of the available water is for
drinking purposes. The rest of the percentage
is for other purposes. Cannot this proportion

be and more drinking water made available
9

He says that Delhi should be a show piece.
You have spent, I suppose, Rs. 10,000 crores
over buildings. For that there is no dearth of
cement, steel or anything. There is no dearth
of money. The blood of the country is sucked
to make this paradise city a show-piece. But
when it is a question of the needs of the
people, wells, housing, sewerage etc., you say
this involves big sums and moneys are not to
be found.

You again say it is not epidemic ana,
therefore, you must not make an
announcement. Will you make that
announcement only after it becomes an
epidemic ? You have recognised that hepatitis
is there. The water is polluted. Some cases of
water pollution are there. Today it is some
cases. Tomorrow it may be hundred and
thousands of cases and < it will become
epidemic. Will you warn the people only then ?
That is the question. As Mr. Goray said that
long ago, a decade back, you had said that
drinking water plans will be
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made. Now the decade has gone away. May 1|
know why you have neglected this water
scheme ? I do not want to talk of other things. I
do not know of Bombay. But in Calcutta there
is dearth of drinking water. Money cannot be
found for it easily. But for a showpiece, yes,
you have Rs. 10,000 crores. Everything is there.
This is a howling contradiction in the
Government policy. To ensure drinking water
supply you can reduce the percentage on other
heads. You definitely advise the people to get
water boiled because today there are a few
cases but tomorrow it may take a form of
epidemic. And when will your plans fructify ?
Because if you say 1980, then we take it, it will
fructify in 2001 A.D., not before. That is how
things are happening in the country. So please
answer this question properly,

DR. KARAN SINGH : Sir, to answer the
one part of the hon'ble Member's question, an
announcement is normally made only when there
is an epidemic and not when there is'not an
epidemic. When the situation is normal we do
not make any special announcement except ge-
neral announcement with regard to those areas
where hand pumps and all are being used. Cer-
tainly, as soon as we feel there is epidemic we
make announcement. Because announcement
means everybody has got to boil the water. If
everybody can boil the water it is ideal. But that
also will be considerable burden upon 40 lakhs
of people who are living in Delhi. Therefore, we
should noc make an announcement until we are
absolutely certain of an epidemic. As Malaviyaji
said, after all, if you have to boil your water also
that requires a certain expenditure and a certain
labour.

So we do not make an announcemeni until
such time as we feel that the announcement is
necessary. If it is necessary, we will certainly
make it.

With regard to the broader problem that the
hon. Member has raised, I will only say that in
our overall national priorities, my own view is
that health, and along with health, drinking water
must be given the highest priority. That is my
personal view. We have to get as much
resources as we can. All I can say is that within
the resources that have been allotted to our
respective Ministries—Health and WHS— we
are giving very close attention to water supply. The
WHS Ministry is actually responsible and I am
in a way the monitoring Ministry. Between us
we are trying to do whatever best we
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[ Dr. Karan Singh ] can. I want to make
one thing clear. The Master Plan does not
mean that all works at present in hand will be
stopped. These will continue. I think it is a
good idea on the part of the WHS Ministry to
have a Master Plan so that as and when
resources become available—and I agree that
resources should be increasingly available—
we will be able to solve the problem.

Sl TAAATCAN A AT WTTRT qEAd o E
ATHTT FT W §, aF TAAE07

wo wu Fag : fwma =@ &7 w2, 399
U7 HEETT FT OS] TAT A A |

SHRI S. S. MARISWAMY (Tamil Nadu):
Mr. Deputy Chairman, Sir, Delhi faced the
same situation in 1964 as we are facing today.
The then Health Minister, Dr. Sushi la
Nayyar—I very well remember—gave the same
assurance which the hon. Minister is giving
now. Let me make my point very clear. A
edecad has already gone by. I wonder whether
the same confrontation will take place after
another 10 years. I am quite sure 1 will be here-
after 10 years. I hope the hon. Minister also will
be here after 10 years. I hope so, because we
do not know now-a-days who will be the
Minister to-day and who will be the Minister
tomorrow. Let me have an assurance from ihe
hon. Minister that in the next decade at least,
we will see that Delhi is not faced with such
danger.

DR. KARAN SINGH : May I suggest one
thing that the improvement in water supply
facilities is a continuing process? The popu-
lation of the city increases. I do not think a
time will ever come when the Health Minister
will be able to stand up and say "To-day I am
totally satisfied with the water supply
position." I do not think juch a time will come
even in 2000 A.D. There is always scope for
improvement. Every city in the world to-day
faces this problem. Even ihe most affluent
cities are suffering from this problem. I am not
trying to evade it by saying that it is an
international phenomenon. I am only saying
that it is a relative .matter.

SHRI S.S. MARISWAMY: But in no
other city is sewage water getting mixed up
with drinking water.

DR. KARAN SINGH: It is not getting
mixed up. I must say, as I said earlier in reply
to what Tyagiji or somebody said, that
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I do feel that Delhi is far better than many other
cities. But the population [is increasing and
new colonies are coming up. It is a continuing
battle against parasites, against diseases. This is
a battle, I am afraid, which will go on as long
as mankind continues. All we can do is to
continue to fight it so that we remain on top of
the problem, rather than be overwhelmed by it.
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MESSAGE FROM THE LOK SABHA

The University of Hyderabad Bill, 1974

SECRETARY-GENERAL: Sir, I have to
report to the House the following message
received from the Lok Sabha signed by the
Secretary-General of the Lok Sabha:

"In accordance with the provisions of Rule
96 of the Rules of Procedure and Conduct of
Business in Lok Sabha, I am directed to
enclose herewith the University of Hyderabad
Bill, 1974, as passed by Lok Sabha at its sitt-
ing held on the 7th August, 1974."

Sir, I lay the Bill on the Table.

ANNOUNCEMENT Re. GOVERNMENT
BUSINESS

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
WORKS AND HOUSING (SHRI OM
MEHTA): With your permission, Sir, I rise to
announce that Government Business in this
House during the week commencing 12th
August, 1974, will consist of :-

1. Further consideration and return of the
Direct Taxes (Amendment) Bill, 1974, as
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passed by Lok Sabha.
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2. Consideration and passing of the fol
lowing Bills, as passed by Lok Sabha:—

(@) The Coal Mines (Conservation and
Development) Bill, 1974.

(b) The Companies (Amendment) Bill.
1974.

(c) The Major Port Trusts (Amendment)
Bill, 1974.

(d) The University of Hyderabad Bill,
1974.

3. Discussion under Rule 176 on the new
wheat procurement policy.

SHRI BHUPESH GUPTA (West Bengal):
Sir, T should like to make a suggestion for
inclusion in the business next week. As you
know, a very important international develop
ment has taken place or is about to take place.
In a matter of a few hours, President Nixon

SHRI LAL K. ADVANI (Delhi): Nixon
is gone.

SHRI BHUPESH GUPTA : He is gone? All
right. Good thing. He is gone. Now it is a very
important event from our point of view and
from the point of view of the way in which
things have taken place in America.

1 PM.

The verdict of the world has come true and
1 must congratulate the American people for
the manner in which they have acted in this
crisis to get their President out. Sir, he is the
first ever President in the American history who
has resigned and is going out in such shame
and ignominy. Now, Sir, what I am concerned
with is .

MR. DEPUTY CHAIRMAN: What it the
point now ?

SHRI S.S. MARISWAMY (Tamil Nadu)
Sir, it is good that he has started first by con
gratulating the American people.

SHRI LAL K. ADVANI : Sir, he show,
congratulate the American Press also.

SHRI BHUPESH GUPTA: Sir, what was
going to say is that, as you know, the inter
national jurists had said that Mr. Nixon wa
violating the American Constitution in cot
ducting his war and now the charges thi have
been made against him show that tl world
public opinion is right....

MR. DEPUTY CHAIRMAN : How it
connected with the business for the next wet



